BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)

AHMEDABAD BENCH
AHMEDABAD

C.P. (I.B) No. 171/7/NCLT/AHM/2017

Coram: Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
Hon’ble Ms. MANORAMA KUMARI MEMBER JUDICIAL

Reliance Marine Anhd Offshore Ltd

Section of the Companies Act:

Section 7 of the Insolvency and Bankruptcy

Code “

'S.NO. NAME (CAPITAL LETTERS) DESIGNATION REPRESENTATION SIGNATURE

1.

List the matter on 13.03.2018 for further hearing.

MANORAMA KUMARI BI
- MEMBER JUDICIAL | - MEMBER J UDICIAL

Dated this the 22nd day of February, 2018.



